FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

BALLY EXPORTS LIMITED

[MANUFACTURER AND EXPORTER OF READYMADE GARMENTS AND TEXTILE
ACCESSORIES AND TRADING OF DEPB(DUTY CREDIT SCRIPTS) AND IMPORT LICENSES]
[AT PRESENT NO BUSINESS]

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor along with PAN/ CIN/  |[BALLY EXPORTS LIMITED
LLP No. CIN: U51909WB1996PLC079772
2 | Address of the registered office P 26B, Kasha Industrial Estate Phase Ill, Tiljala, Kolkata,
West Bengal, India, 700107
3 | URL of Website No Website of CD
4 | Details of Place where majority of Fixed Assets are |Leasehold land at Plot No P-61 & P-62,
located Santoshpurindustrial Estate (Modern Integrated Garment
Complex), Kalinagar, West Bengal
5 | Installed capacity of main products/ services NA
6 | Quantity and value of main products/ services sold in As per the Financial Year 2023-2024
last financial year Quantity- NA
Value- Total Revenue- 7.03 Lakh
7 | Number of employees/ Workmen No details were received
8 | Further details including last available financial |a. Last available financial statements (with
statements (with schedules) of two years, lists of schedules) of two years- Can be obtained by
creditors are available at URL.: mailing at cirp.bally@gmail.com
b. List of Creditors available at the website of
IBBI i.e. https://ibbi.gov.in/en/claims/claim-
process/U51909WB1996PLC079772
9 | Eligibility for resolution applicants under section Can be obtained by mailing at cirp.bally@gmail.com
25(2)(h) of the Code is available at:
10| Last date for receipt of expression of Interest 25.10.2024
11| Date of issue of provisional list of prospective 30.10.2024
resolution applicants
12| Last date for submission of objections to provisional 04.11.2024
list
13| Date of issue of final list of prospective resolution 09.11.2024
applicants
14| Date of issue of information memorandum, evaluation 13.11.2024
matrix and request for resolution plans to prospective
resolution applicants
15| Last date for submission of resolution plans 12.12.2024
16| Process email id to submit EOI cirp.bally@gmail.com

Sd/-

Neeraj Kumar Sureka

Resolution Professional of Bally Exports Limited
IBBI/IPA-001/1P-P01539/2019-20/12517

AFA Valid till 07/11/2024

“Central Plaza”

Room No ‘H’, 6" Floor, 41 B. B. Ganguly Street Kolkata 700012

Date: 9'" October, 2024
Place: Kolkata
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[MANUFACTURER AND EXPORTER OF READYMADE GARMENTS AND TEXTILE
ACCESSORIES AND TRADING OF DEPB(DUTY CREDIT SCRIPTS) AND IMPORT LICENSES]
[AT PRESENT NO BUSINESS]
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 |Name of the Corporate Debtor along with PAN/|BALLY EXPORTS LIMITED
CIN/LLP No. CIN: U51909WB1996PLC079772
2 |Address of the registered office P 26B, Kasba Industrial Estate Phase ll, Tiljala,
Kolkata, West Bengal, India, 700107
3 _|URL of Website No Website of GCD
4 |Details of Place where majority of Fixed Assets are|Leasehold land at Plot No P-61 & P-62,
located Santoshpur Industrial Estate (Modern Integrated
Garment Complex), Kalinagar, West Bengal
5 |Installed capacity of main products/ services NA
6 |Quantity and value of main products/ services sold| As per the Financial Year 2023-2024
in last financial year Quantity-NA
Value- Total Revenue- 7.03 Lakh
7 |Number of employees/ Workmen No details were received

8 |Further details including last available financial|a. Last available financial statements (with

statements (with schedules) of two years, lists of,  schedules) of two years- Can be obtained by

creditors are available at URL: mailing at cirp.bally@gmail.com

b. List of Creditors available at the website of
IBBI i.e. hitps:/iibbi.gov.in/en/claims/claim-
process/U51909WB1396PLC079772

9 |Eligibility for resolution applicants undersection  {Can be obtained by mailing at

25(2)(h) of the Code is available at; cirp.bally@gmail.com

10 |Last date for receipt of expression of Inferest 25.10.2024

11 |Date of issue of provisional list of prospective 30.10.2024

resolution applicants

12 |Last date for submission of objections to|04.11.2024

provisional list

13 |Date of issue of final list of prospective resolution  {09.11.2024

applicants

14 |Date of issue of information memorandum,|13.11.2024
evaluation matrix and request for resolution plans
to prospective resolution applicants

15 |Last date for submission of resolution plans 12.12.2024

16 |Process emailid to submit EOI cirp.bally@gmail.com

Sd/-

Neeraj Kumar Sureka

Resolution Professional of Bally Exports Limited

IBBI/IPA-001/IP-P01539/2019-20/12517

AFA Valid till 07/11/2024

Date : 9th October, 2024 “Central Plaza”, Room No 'H',
Place : Kolkata 6th Floor, 41 B. B. Ganguly Street, Kolkata-700012




www.aajkaalin

=5 fe
Tifer gHmToAlE s e- g o= wigz ewiew g
[t=fq cormeite @ 37 AR forfrer @ agifasEs < feafaf
(ce={f6 (aFfEs FH=5%) 7=t @ wrsmif «IErm|

[Zite T4t (7]
[Eere® o ArEaleH (TAEre S (TSI (2TA T FCECAs )
(FSTEH, 2050 @7 (FTULFH wLE(S) ST
waifa sl
s, | =TetTEs weediem w93 e e wrmente fafiss,
Pronzaw/ amamie FrenEas-U51909WB1996PLCOT772
v | ElEBS wiEeE e for Lol = Twifs il cra-w, feege,
TEHTE!, S5, BT, 900504 |
@, | eTEaAETGT EEman STAEHED (G
8, | st 2@« @i e, R EwE e | o e o 7 Prous 6 Frova, e Bufime
([EEEE] a5 (we Iforate SIS eE), S,
/e |
¢, |5 AeyeifaTear EvEes i a7
b, | oo mdaE e T ol Afame g meTEy | 3ede-ei8 goard
el @ @,
Taii- (Al TF Lo 7Y
o | =¥l Aol e il
v | Beier qT odwrae wifle FefE (ewbe v | ®) e e wE Tetem wilds e oo
qetTsiiny i wesifde Rer e @ie st i: %) A & cirp.bally@ gmail.com-& T8
Fa |
) AewrEnT SifEst e g
STAFIELE https;/fibbi.gov.
infen/claims/claimprocess/
US1909WB1996PLC079772
5 |BE  @WTT 20(R)(9E5)  AEELS @SS | 97 5 cirp.bally@gmail.com-4
WA TSN QUi e A £ < |
so. | @A = THraE aifes o wifay 26.50.%038
sy | TEET @ S R 2o wiE wiha o | 9o.v0.2038
vs, | efigeeE olfeed s aferars v o el 08.55,90%8
s, | SRR e T S e e el gl wdy | onoss toss
58 |WEET el wiEwsane efe Samar | ves ko8
erETeE,  Feeee wihe 99 Fenae e
TG 2wl @iy
5@, | cErEEgee s etk oo i 3333 %0%3
yh. | TS IR F10E @rEieress wils FIFEEE | cirp.ballv@gmail.com
T (e wEtE
li—
TS e e
qifer wameon Ffinbe-ga crsoe=m =
IBBI/IPA-001/1P-P01539/2019-20/12517
Qe TAY 09,3,3038 WG
wiffe: on =EEE, 1038 (FETE BTG, 759 Mg 435,

el FeiaTS] a3 we, 83, a4 smafer P55, F=riel o003




